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MA 473/04 for Joining together is allowed 

V 	 V MrsRajeswari 	Krishnan, 	advocate, V  takes 
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Heard. 	Application is admitted. 
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Respondents are 	directed to file 
reply statement within 4 weeks with a copy.  
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V within 2 weeks thereafter..  
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Mr.lc A, Abraham 
0 	

0 

0 	 Mrà.Sürnathi Dandapani 	0 

RC 

Mr.Biju Martin represented 	 The matter has come up before the Bench 

Mr,K.A.Abraham for applicants, as the respondents have not filed reply 

Mr.Ramachandrafl represented 	statement. Learned counsel for respondents 

Mrs.rRajesWari 1<rishnan for 	submits that reply statement is being filed 

respondents. 	 today. Let i tl be brought on record. Re3olnder, 

	

No reply filed yet. Call 	
if any, be filed within a week thereafter. 

on 04011.2004. 	 List before R.0 for completion of 

pleadings on 	1/ iii3;•  
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Surnatbi Dandapani 

Mr.Biju Martin represented 	 When the matter came up béte the Bench, 
Mr.K.A.Abraham for applicants. 	•0 	 0 	

0 0 
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1earned counsel for the applicant submitted 
None for respondents. 	 that identical matters are placed before the 

	

No reply ,  filed yet. As., 	Honble SUpreme Court and sought an ad urnment 

last chance call on 14.12.04 • by one month, 	Post after one month. 
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• 	RC • 	 1.7.10.2005 	 KVS(JM) 	C-il 
Mr.Biju Martin represented 	(27) 
Mr,K,A,Abraham for applic t 	 Mr.K.A.Abraham 

• 	 Mr. Sumathi Dandapani. 

None for respondents. • 	 Heard. Common order pron need m open 
Notices were taken in 	 Court. 

Juue, 2004 but so. far no 

reply has been filed though 	 KVS(JM) 
sufficient time granted. 	 17.10.2005 

As such, place the matter 	vs 

before Hon 4  ble SB for 	 - 

directions on 17. 12. 200 
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RC 

None for either side, 

• Reply is on record. NO :  

rejoinder filed yet. Rejoinler, 

if any, filed by 20,01.2005 

be taken on record and 

thereafter list before SB 

for final hearing, 

.1 _- S 
• 	10,01,2005. 
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